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[T nrnslation] 

EroaIon by River Ganga In Badayun 

7078. OR. S.P. YADAV: Will the Minis-
ter of WATER RESOURCES be pleased to 
state: 

(a) the extent of land and the number of 
villages eroded by Ganga so far in Badayun 
district of Uttar Pradesh; 

(b) whether land has been allotted to 
the people affected by this erosion: and 

(c) the details of steps proposed to be 
taken to check this erosion? 

THE MINISTER OF STATE OF THE 
MINISTRYOFWA TER RESOURCES (SHAI 
MANUBHAIKOTADIA):(a) Over 20 villages 
have been affected as per information re-
ceived by the State Government. However, 
details of the area of land affected are not 
available. 

(b) No, Sir. 

(c) In addition to 5 schemes taken up in 
past. schemes for protection of 3 villages 
namely, Nagla Ajmeri, Ba;hangi and Atfrona 
are being prepared by the State. 

Erosion by Rivers in Bihar 

7079. SHRI SUAYANARAYAN SINGH: 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) whether thousands of families have 
been uprooted due to'large scale erosion by 
the Ganga, Gandak. Kosi. Bagmatj and other 
rivers in Bihar and thousands of acres of land 
has been lost and the uprooted families have 
been rendered landless and unemployed: 

(b) if so, whether any information has 
been received from the State Government in 

this regard and if so, the details thereof; and 

(c) whether Govemment propose to 
check this erosion and to ,ehabilitate the 
displaced families and provide alternative 
employment to them; if so, the detan~ in this 
regard? 

THE MINISTER OF STATE IN THE 
UINISTRYOFWATER RESOURCES (SHRI 
MANUBHAI KOTADIA): (a) and (b). As per 
information supplied by State Government 
average population and area affected by 
floods in Bihar are 6.6 million and 1.49 mil-
lion ha. respectively. 

(c) Comprehensive flood oontrol plans 
for the rivers in the State have been pre-
pared and sent to the State Government for 
taking further action. Anti erosion and reha-
bilitation schemes are formulated and exe-
cuted by the State Governments from time to 
time as per the site conditions and availabil-
ity of funds. Centre gives block grants to the 
States for works and relief measures. 

Alattment of Flats to Non-Resident 
Indians by Sarva Prlya House Building 

Society 

7080. SHRI VIDYADHAR GOKHALE: 
Will the Minister of URBAN DEVELOPMENT 
be pleased to state: 

(a) the details of cases of plots and flats 
allotted by the Sarva Priya House Building 
Society, New Delhi to the non-resident Indi-
ans; 

(b) the details of cases where allotment 
of flatslplots have been cancelied by the said 
society and the reasons thereof in each 
case; 

(c) the details of cases where Registrar 
of SocietieslDDA have approved thecsneel-
latian of flatslplots in the said society; 




